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SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

WRIT PETITION (CIVIL) Diary No(s). 11289/2020
BENGAL MADRASAH EDUCATION FORUM Petitioner(s)
VERSUS

UNION OF INDIA & ANR. Respondent(s)
(with appln.(s) seeking exemption from filing official translation)
Date : 20-05-2020 This petition was called on for hearing today.
CORAM

HON'BLE THE CHIEF JUSTICE

HON'BLE MR. JUSTICE A.S. BOPANNA
HON'BLE MR. JUSTICE HRISHIKESH ROY

For Petitioner(s) Mr. M. R. Shamshad, AOR
Mr. Aditya Samaddar, Adv.
Mr. Arijit Sarkar, Adv.
For Respondent(s)
UPON hearing the counsel the Court made the following
ORDER
Learned counsel appearing for the petitioner prays for
withdrawal of this petition with liberty to approach the Calcutta
High Court.
Prayer is allowed.

Accordingly, the writ petition is dismissed as withdrawn

with the liberty aforesaid.
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